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University on 8th November 1974, Dr. 
R. Ramanna, Director Bhabha Atomic 
Reseat ch Centre mentioned in passing 
that every night one could see satel
lites passing and even at Pokaran the 
team working for the peaceful nuclear 
experiment used to see these at night. 
These satellites could have taken photo
graphs, we are not aware whether they 
did so or not
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Misuse of M.I.S.A. in the arrest of 
Shri Atal Bihari Vajpayee

3064. SHRI MADHAV RAO 
SCINDIA:

S1IRI HUKAM CHAND 
KACHWAI;

SHRI ISHWAR CHAU- 
DHRY.

WiU the Minister of HOME AFFAIRS 
b<‘ pleased to state

(a) whether Government’̂ attention 
has been  drawn  to  the  criticism 
appearing in the editorials of some of 
the leading national dailies ol Delhi 
during the  last week of September,
1974 that the arrest of Shri Atal Bihari 
Vajayee under the Maintenance  of 
Internal Security Act was misuse  ot 
this Act;

(b) if so, the facts thereof; and

(c) the  reaction  of  Government 
thereto’

THE DEPUTY MINISTER IN THB 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H MOHSIN)  (a) The Gov
ernment ha\e seen the editorial com
ments in some newspapers about the 
arrest and detention of Shn Atal Bihari 
Vajpayee m Bihar under the provi
sions of the Maintenance of Internal 
Security Act.
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(b)  and (c). According to the re
port of the State Government, a situa
tion developed in Matihari on the 23rd 
and 24th September, 1974 which gave 
rise to a reasonable apprehension on 
the part of the district authorities that 
attempts might be made by the Jana- 
sangh and its supporters to forcibly 
release the detenus in custody in  the 
local jail.  Shri Atal Bihari Vajpayee 
was then in Motihari on  the  24th 
September, 1974 and taking note of his 
activities m the town the local dis
trict magistrate ordered his detention 
on the 24th September, 1974 under the 
provisions of the Maintenance of In
ternal Security Act with a view to pre
venting him from acting in any manner 
prejudicial to the maintenance of public 
order.  After reviewing the situation, 
the State  Government  revoked  the 
detention order and Shri Atal Bihari 
Vajpayee was released on the 26th Sep
tember, 1974.

Shortage of Raw Materials in Match 
Industry in West Bengal

3065.  SHRI  DINEN  BHATTA- 
CHARYYA: Will the Minister of IN
DUSTRY AND CIVIL SUPPLIES be 
pleased to state:

(a) whether Government are aware 
that due to the acute shortage of raw 
materials, the Match Industry In West 
Bengal is on the verge of collapse; and

(b) the steps taken to supply the raw 
materials?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI B. P. MAURYA):
(a) No, Sir.

(b) Does not arise.

Clearance of Neilithnral Hydro 
Electric Project in Tamil Nadtf

3066. SHRI  C.  JANARDHANAN: 
Will the Minister of ENERGY be pleas
ed to state:

0»> whether the Nellithurai Hydro- 
Electric project of Tamil Nadu  has

been cleared by the Union Govern
ment;

(b) whether the Kerala Government 
have protested against the implemen
tation of  this scheme pending  the 
settlement of the  Cauvery dispute, 
and no response was received by the 
State Government;

(c) if so, the reasons therefor; and

(d) Government’s  final  decision 
thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. SID- 
DHESHWAR PRASAD): (a) Although 
the Planning Commission had cleared 
the project, the  Central  Electricity 
Authority has not yet accorded ap
proval to it.

(b)  to (d) Yes, Sir. The Nellithurai 
Hydro Electric Project, as proposed by 
Tamil Nadu, envisages utilisation ol 
the tail race releases below the PiUur 
Dam on River Bhawani (a tributary 
of Cauvery) for  power  generation. 
Kerala contends that since the project 
is located in the  Cauvery Basin,  it 
should not be sanctioned without their 
prior  concurrence.  The  matter  is 
under examination.
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